
 23  P.A.C.

 (4)  Statement  No.  XjI-
 Second  Session,  1985
 [Placed  in  Library.  See
 No.  LT-3175/86]

 Statement  No.  VIII-
 Third  Session,  1985
 [Placed  in  Library.  See

 (5)

 No.  LT-3176/86]
 (6)  Statement  No.  VII-

 Fourth  Session,  Eighth
 1985  Lok
 [Placed  in  Library.  See  Sabha
 No.  LT-3177/86]

 Statement  No.
 Fifth  Session,  1986
 [Placed  in  Library.  See
 No.  LT-3178/86]

 (8)  Statement  No.

 Session,  1986
 (Placed  in  Library.  See
 No.  LT-3179/86]

 (7)  IV-

 I-Sixth

 SUPPLEMENTARY  DEMANDS  FOR
 GRANTS  (GENERAL),  1986-87

 [English]

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  FINANCE  |  (SHRI
 JANARDHANA  POOJARY)  :  Sir,  On

 behalf  of  Shri  Vishwanath  Pratap  Singh,  ।

 beg  to  present  a  statement  (Hindi  and

 English  versions)  showing  the  Supplementary
 Demands  for  Grants  in  respect  of  the

 Budget  (General)  for  1986-87.

 PUBLIC  ACCOUNTS  COMMITTEE

 [English]

 Fifty-Etghth  Report

 SHRI  BE.  AYYAPU  REDDY  (Kurnool) :
 I  beg  to  present  the  Fifth-eighth  Report
 (Hindi  and  English  versions)  of  the  Public

 Accounts  Committee  on  Action  Taken  by
 Government  on  the  recommendations

 contained  in  their  206th  Report  (Seventh
 Lok  Sabha)  relating  to  ‘Incorrect  deduction
 in  respect  of  inter-corporate  dividends’.

 (interruptions)

 **Not  recorded.

 KARTIKA  20,  1908  (SAKA)  P.A.C.  2

 MR.  SPEAKER  :  Nothing  doing.  My
 ruling  is  the  same,

 (Interruptions)**

 MR.  SPEAKER  :  Not  allowed.

 (रड पएडएक) र है

 MR.  SPEAKER  :  Not  allowed.  No

 permission.

 (Interruptions)**

 MR.  SPEAKER  :  Goto  the  Election
 Commission.  Now  matter  under  Rule  377.
 Shri  Nihal  Singh  Jain.

 (Interruptions)

 MR.  SPEAKER :  No.  I  am_  o»not
 convinced.

 (Interruptions)

 PROF.  MADHU  DANDAVATE  :  As

 a  protest  we  are  staging  a  walk-out.

 (Prof.  Madhu  Dandavate  and  some  other
 hon.  Members  then  left  the  House)

 {Translation}

 SHRI  MOHD.  MAHFOOZ  ALI
 KHAN:  Mr.  Speaker,  Sir,  you  see  the
 present  condition  of  ovr  country,  in  which
 direction  it  is  going  and  thev  are  celebrating
 ‘Utsav’...(  Interruptions)

 [English]

 MR.  SPEAKER  :  Nat  allowed.  The
 hon,  gentleman  has  not  got  my  permission,

 [Translatinn]

 Mr.  Umakant  Mishra,  you  speak.

 [English]

 MR.  SPEAKER:  Do  not  disturb  the
 House.  The  hon.  Member  has  the  floor.

 CUaterruptions)

 MR,  SPEAKER:  Mr.  Panika,  do  not
 talk  with  him.


